¢l TEM NO. 1C( For Judgnent) COURT NO. 3 SECTI ON XVI

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NQ(s). 1727 OF 2002

M DNAPORE PEOPLES' CO-OP. BANK LTD. &ORS Appel | ant (s)
VERSUS

CHUNI LAL NANDA & ORS. R espondent (s)

W TH

SLP(C) NO 13045-13046 of 2003

Dat e: 25/05/2006 This Appeal/petition was called on for hearing today.

For Appell ant(s) M. Kailash Vasdev, Sr. Adv.
M. Parijat Sinha, Adv.
M . Snehasi sh Mukherjee, Adv.
M. S.C. Ghosh, Adv.
M. Satish Vig, Adv.
For Respondent (s) M. Al ok Kumar, Adv.

M. Vi kas Mahaj an, Adv.

M. R C. Kohli, Adv.

The Court mnmade the follow ng
JUDGMENT
The Court made the follow ng
JUDGMENT

Hon' ble M. Justice R V. Raveendran pronounced the judgne
nt of the Bench conprising

Hon’ ble M. Justice B.P. Singh and Hi s Lordshi p.

C.A No. 1727 is allowed and SLP(C) Nos. 13045-46/2003 ar
e disnmssed as infructuous in

terns of the signed judgnent. Parties to bear their respective



costs.

(A ay Kr. Jain)
(Vi jay Dhawan)

Court Master
Court Master

(Signed reportable judgnent is placed on the fi
I e)



